NATIONAL CONSUMER DISPUTES REDRESSAL COMMISSION

GOVERNMENT OF INDIA

Telephone No. 24608720 Upbhokta Nyay Bhawan,

Fax No. 24651505 ‘F’ Block, GPO Complex,

INA, New Delhi — 110023

Staff Car/ NCDRC /2022 05" April, 2024
NOTICE

Sub: Extend the date of receipt of sealed quotations for disposal of one

Ak

condemned vehicle Maruti Suzuki SX4 No. DL10CA0036 (Model- 2011)
on as is where is basis.

The competent authority, NCDRC is pleased to extend the date of receipt of
bids for disposal of condemned of one condemned vehicle Maruti Suzuki SX4
No. DL 10CA 0036 (Model- 2011) upto 24.04.2024. The term and condition as
indicated in notice dated 12.12.2023 shall remain the same. The quotations
received to this Commission will be taken into the account alongwith the new
quotations.

The sealed quotations will be opened on 03.05.2024 at 15:30 hrs. at the office
of National Consumer Disputes Redressal Commission, Upbhokta Nyay
Bhawan, 'F' Block GPO Complex INA, New Delhi. Interested parties may
participate in person or their representative at the time of opening of bids.

. The successful bidder will have to make full payment in the name of PAQ,

Ministry of Consumer Affair by way of demand draft within 3 days from the date
of award of bid and vehicle would be allowed to remove from the premises. The
successful bidder has to lift the vehicle completely at his own cost within two
days from the date of deposit of full payment, failing which, the bid security
money shall be forfeited and demurrage charges if any shall also be recovered

from him.
Do
m
(Pradip Majumdar)
Section Officer
Copy to:

\_j/SO’(IT), NCDRC, with a request to upload the notice on the website of

NCDRC.
2. Notice Board, NCDRC.



